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(b) if so, the reaction of the Government
thereto;

(c) whether a number of ships laden with
arms and ammunition headed for india from
Pakistanduring April, 1993: and

(d) if so, tne action taken to track these
ships and seize the lethal cargo? ‘

THEMINISTEROF STATE INTHE MIN-
ISTRY OF HOME AFFAIRS (SHRIRAJESH
PILOT): (a) and (c). There is no specific infor-
mation in this regard.

(b) Does notarise.

(d) Government have altered all state gov-
ernments as well as the concerned Central
Agenciestoenforce enhancedsurveillanceina
fully integrated manner to counter
surnugglingactivities.

LPG Agencies out of Ministers
Discretionary Quota

8511 SHRIV.SOBHANDREESWARA
RAQ: Wilithe Minister of PETROLEUM AND
NATURAL GAS be pleasedto state:

(&) the numbet ot persons who were aliotted
peireldiesel retail outlets, LPG agencies and
SKD deaierships out of Ministers discretionary
guotafromdanuary. 1291toJanuary 1993; and

(b) the oil comparnies which issued the
letters of intent during the above said period?

THE MINISTER OF STAT E OF THE
MINISTRY OF PETROLEMAND NATURAL
GAS (CAPTAIN SATISHKUMAR SHARMA):
(a) Duringthe pernod, 265 RD/SKD-LDO/PLG
dealerships/distric to ships were sanctioned by
the Government.

(b) Letters of Intentare issuedtothe aliotted
by the four OilMarketing Companies namely,
I0C, HPC,BPC & IBP.

VAISAKHA 23, 1915 (SAKA)
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Complaitions Against Sales Tax Officials
8512.  SHRIJEEWAN SHRAMA:
SHRIMADAN LAL KHURANA:

Will the Minister of HOME AFFAIRS be
pleasedtostate:

(a) whether attention of the Government
has beendrawntothe newsite, captioned“Sates
Tax" Taxing wait for the traders” appearingin
the ‘Hindustan Times’ dated Aprif 15, 1993;

(b)if so. the number of complaints received
duringeach ofthe lasttwo years;

(c)the actiontaken against the erring offi-
cials;

(d)thenumberofdealers foundconcealing
the amount of sales tax during the said Period
andthe actiontaken againstthem; and

(e)the stepstakentorevamp andrevitalise
the Sales Tax Department? .

THEMINISTEROF STATE IN THEMIN-
ISTRY OF HOME AFFAIRS (SHRIRAJESH
PIiLOT): (a) Yes, Sir.

(b) The Delhi Administrations reported as
under the number of complaints receivedinthe
Sales Tax Departmentaunngtt.eiasttwoyears:

199192 - 68
1992-93 - &3

(c) Action taken against the officials is as
under.

Year Action initiated Officers
duringthe year officials
suspended
1991-92 7 7
1992-93 15 1






